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Height of Buildings in Delhi 

1705. SHRI BARISH RA WAT: Will 
the Minister of WORKS AND HOUS-
ING be p)eased to state: 

(a) w hethe.-any limit of the maxi-
mum height of buliding in Delhi has 
b e ... n fixed from time to time; 

(b) if so, whether in some specific 
cases such a limit has been relaxed; 
and 

( c) if so, the details of the cases in 
which a r elaxation has been given and 
the reasons thereof? 

THE MINISTER OF P ARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING ( SHRI BHISHMA NARA-
IN SINGH) : (a) to (cY. The informa-
tion is bein g collected and will be 
laid on the Table of the Sabha. 
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Sugarcane Arrears due from Sugar 

Mills of Bihar 

1707. SHRI BHOGENDRA JHA: 
Will hte Minister of AGRICULTURE 
be pleased to lay a statement show-
ing: 

(a) the latest State-wise total 
.amount of arrears to be paid for 
sugarieane with the private, public · 
and cooperative sectors of sugar mills 
in the country respectively; 

(·b) what is th.e total amount of 
millwise arrears in Bihar and parti-· 
cularly in the districts of Madhubani, 
Darbhanga, Samastipur and Sitama-
rhi; amd 

(c) whnt steps are being taken to 
ensure full clearance of the arrears 
immediately? 

THE DEPUTY MINISTER IN THE. 
MINISTRIES OF AGRICULTURE 
AND RURAL DEVELOPMENT (KU--
MARI KAMLA KUMAR!): (a) The 
total amounts of outstanding sugar-
cane prices with private, public and 
co-operative sectors of sugar :roills a ~ 




